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RESOLUTION RE: PUBLIC DISTRI-

BUTION SYSTEM TO CHECK RIS-
ING PRICE—Contd,

MR. CHAIRMAN: Now, we take up
further discussion on the following
resolution moved by Shrimati Ahilya
P. Rangnekar on the 28th July,
1978:—

‘This House expresses its grave
concern at the steep rise in the
prices of all essenlial commodities
like pulses, edible oils, milk, cloth,
footwear, soap, elc. and fall in the
prices of all commercial crops like
sugarcane, cotton, tobacco etc. and
recommends that, with a view 1o
protect the primary producerg as
well as the consumers, all essential
commodites be procured through
the State Governmenis at fair price
from the producers and distributed
to the consumers through an eflec-
tive public distribution  system
supervised by People's Committees
to be set up for this purpose”.

Shri Rajagopal Naidu will continue
this speech.
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Mr. Naidu, you please continue -

SHRI P. RAJAGOPAL NAIDU
(Chittoor): Mr. Chairman, Sir, I have
already told you that the peasant's
fnterests were very much affected be-
cause of the policy of this Govern-
ment,

When we take the case of sugarcane
growers, tobacco growers or the jute
growers and cotton producers or pro-
ducers of any other agricultural com-
modity, they are undergoing many
difficulties because of the downfall in
the prices. Government has not taken
any interest to protect the agricul-
turists by declaring the minimum pri-
oeg and guaranteeing those prices, the
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minimum prices which have been
declared as the remunerative prices.
‘-
Therefore, we have not defined what
is the minimum price. The minimum
price must be a remunerative price.
Unless the minimum price ig remune-
rative. it will be very difficult for
the agriculturists to get back even
the expenditure that they are incur-
tring. In the absence of the crop in-
surance, the agriculturists are put to a
great loss., Recently, there were floods
in Northern India; there was a cyclone
in Orissa, Andhra Pradesh, Tamilnadu
Kerala and Laccadive. There wag no
protection given for the agriculturists.
When natural calamities lake place,
Government should take steps to see
that they are protected. Also  they
should see that the prices will be
guaranieed to them. Government is
restricting the exports of various ag-
ricultural commeodities saying that
unless the consumers are satisfied
here, it may not be possible for them
to export any agricultural commodity.
Let us take for instance the condi-
tions of the consumers. Consumer’s
prices are rising very rapidly and
Government is not able to stabilise
even the consumer prices. Therefore,
in the name of consumers, they are
hitting hard the agriculturists. Neither
the consumers are benefited nor the
agriculturists are benefited.

Therefore, there must be a way-out.
With regard to the agriculturists,
there must be an Agricultural Com-
modity Price Stabilisation Corporation,
which will declare minimum prices
which are remunerative and Gov-
ernment should guarantee those pri-
ces by purchasing all the surpluses.
For example, there ig Gur. Price of
gur has fallen down and government
was not able to do anything. When
government is not capable of doing
anything, then it must leave it to be
the private traders to find market for
it in other countries

I must tell the Commerce Minister
that today we are surplus in wheat
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and in rice also we are going to
become surplus. 1 have been to Hissar
and found a great development there.
A new variety for rice has been deve-
loped which will have 24 spikes in
place of 12 earlier and each spike will
have five grains in place of the tradi-
tional three grains. When this variety
is popularised the production  will
get trebled. I was told by the Hissar
and Ludhiana universities authorities
that they can popularise this new va-
riety in three years. We may take it
as five or six years, even then by the
end of Sixth Five Year Plan our pro-
duction will get trebled. Further an-
other 8 million hectares of Jand will
be brought under rice cultivation, We
will also be becoming surplus in
other crops as well. So, my point is
what is the Government going to do
in respcet of these commodities. Whe-
ther the Commerce Minister is con-
templating of finding external mar-
kets. Unless external markets are
found out and we export agricultural
commodities, it is not possible to
maintain the price level. Therefore, I
urge ypon the Commerce Minister to
see that external markets are found
out and minimum prices are declared
at remunerative level and surpluses
are purchased without any hesitation.

SHR] CHITTA BASU (Barasat):
Sir, the Resolution deals with three
very important and major aspects,
namely, the steep rise of the prices
of essential commodities; fall in pri-
ces of the commercial crops; and ex-
pansion of the public distribution sys-
tem,

Since you have put a time-limit on
my speech I would not like to discuss
all the three aspects. 1 shall make an
endeavour to  highlight g particular
aspect, namely, the fall of prices of
commercial crops.

Sir, you will find that there is
crash of prices of commercial crops
and if I have got enough time I can
show from the press reports that there
has been a tremendous opposition end
popular protest against the Govern-
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ment policy. Further, Sir, you will |
find that Government’'s policies have
resulted in  the fall of prices of
commercial crops, My point is that
there is a paradox ip it in economic
terms. This paradox is revealed by
the fact that while the prices of
sugarcane have fallen, the prices of
levy sugar have been increased; while.
the prices of raw cotton have fallen,
the price of cotton cloth has increas-
ed; while the price of raw jute re-
mains today more or less  stagnant,
the prices of jute manufacture con-
tinues to increase. This is the para-
dox and this is the reality also,

My second point is to quantity how
this kind of disparity operates bet-
ween the agricultural products and
the industria]l goods, I want to quan=
tify thesc things. 1 have got these
figures. I have got the index of the
meanufactured goods and the agricul-
tural products. May I have thz hon.
Minister's attention to this point? All
along we find that there has been
this disparity in respect of the index
of agricultural products compared with
industrial  products. Look at this
figure. In 1971-72, the index of manu-
factured goods was 109.5. The agri-
cultural products index wag 100. In
1972-73 the figures were 121 and 110
respectively. In 1973-74 these were
139 and 139.2. In 1874-75 these were
168 and 169. In 1975-76 these were 171
and 157. In 1976-77 these were 175
and 158, ] quote it from the Econo-
mic Survey of 1977-78. It will be evi-
dent from thig chart that except for
the drought years of 1973 to 1875
(when agricultural production speedi-
ly declined and prices showed sharp
increase) in all other years, the
wholesale prices of agricultural com-
modities have all along been lower
than those of industrial commodities.

1 also like in this connection to
mention cretaip facts regarding the
year 1977. I will give it month-wise.
In April 1977, the figures of manufac-
tured products and agricultural pro-
ducts remained at 177 and 171. Im
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May, this was 180 and 178. For all
months upto December 19877 it will be
found that the index of manufactured
products were higher than that of
agricultural products. Sir, this diver-
gence was there. This continues to
grow. This is one of the mechanisms
by which the industrial and commer-
.cial bourgeosie exploits sharply and
fiercely the poor peasants of this
country. What are the basic rea-
sons? 1 don't want to dilate much as
my time is short. My charge against
this Government is this. Instead of
reducing this gap between industrial
and agricultural products, the Gov=
ernment is increasing this gap. This is
because of the fact that the Govern-
ment wants to continue free trade.
The result has been much more dis-~
astrous. Of late, during the past few
months, the Government has taken a
policy which will ultimately increase
this gap. They have resorted to the
policy of removal of controls, disman-
tling of food zones, abandoning levies,
relinquishing procurement quotas cur-
tailing the operation of State. Pur-
chase Agencies, winding up the cot-
ton monopoly purchase scheme in
Maharashtra, liberalising credit to the
hoarders and speculators and finally,
giving full scope to {ree trade to
freely loot the people. Yesterday, the
announcement was made on decontrol
of sugar. While the hon. Minister
says about expanding the public dis-
tribution system, the Government
policy is to contract it, to
narrow it further down. Therefore,
this is my charge, T™e Government
should revive and expand its public
distribution system and these objec-
tives should be kept in view while
deciding on that:

(1) Remunerative price for pea-
sants’ produces guaranteed through
the operation of State purchase
agencies,

(2) Complete parity between pri-
ces of industrial commodities and
agricultural produets.
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(3) Beduction of retail prices to
a level not exceeding fifteen per
cent of the wholesale price.

(4) State take-over of wholesale
trade in foodgrains.

(5) Extension of public distribu-
tion system for eesential commodi-
tieg including the agricultural in-
puts,

Finally, this can only be done if
we have the nationalisation program-
me for textile, sugar, jute and foreigm
drug industries.

I hope, the hon, Minister will take
note of my suggestions and accord-
ingly review hig policy so that the
prices can be brought within the
reach of the common man,

PROF. P. G, MAVALANKAR
(Gandhinagar): Mr, Chairman, Sir,
this Private Members' Business gives
us an opportunity to discuss important
issues which are basic to the lives of
the people, and I might be permitted
to say that we should congratulate
ourselves that at least through the
agency of Private Members® Business,
we can focuss the attention of  this
Parliament and of this Government to
some of the important economic pro-
blems of the country. And, therefore,
I would like to congratulate my good
friend, Shrimati Ahilya P. Rangnekar
for not only bringing before this
House a very comprehensive Resolu-
tion, but for doing so in a very neat
and concise and balanced way bring-
ing in all the important aspects of
the matter and in drawing the atten-
tion of the hon. Minister for Com-
merce and Civil Supplies to this im-
portant matter,

It ijs a great tragedy, we in this
Parliament—at least I am  watching
this for the last some months with
great pain—are giving an impression
to our fellow countrvmen that we
seem to be interested more in politi-
cally hot issues rather than the fun-
damental issues which concern the
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lives of the people and that is why,
although this js a Private Members’
Business, we should take this occa-
sion to assert this point that we as
people’s representatives are concerned
more about their fundamental prob-
lems of life and death rather than
making a political point and playing
s game at somebody’s expense.

Having said that, I must alsy say,
during the limited time at my dispo-
sal that let the Minister of Commerce
and Civil Supplies, Shri Mohan Dha-
ria, not believe as, I am afraid, many
of his colleagues in Janata Party
Government are believing that every-
thing is all right, that prices are go-
ing down and people are not suffering
from rising prices. [t is one thing to
say that the people are not suffering
from rising prices, but it is totally
different to feel a pinch of the thing
when you go to the people. My speech
and your statement will not satisfy
them_ It 1s only when they goout and
literally pay less and get more and
get better quality in the market, that
they will be satisfied that what the
Janata Government is doing is right
and honest. I am sorry to say, that
although it is almost one and a half
yearg since Janata Party and my fri-
ends have come to power, I must say
with great regret that the change is
not appreciable and visible,

SHRI CHITTA BASU: And the
change is also not on correct lines.

PROF. P. G. MAVALANKAR:
f shall not go into that aspect, beca-

use the time at my disposal is very
short.

The point is that the difference bet-
ween what happened before March
1977 and what is happening now since
this Government came in power,—the
difference in terms of what they
claim—is not appreciable and visible.
And it is true, perhaps, that compared
to the Emergency situation, goods
are available today, in some respects.
But it does not necessarily make them
cheaper, The cost of the goods avail-
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able is very much high and beyond
the reach of people who want to buy
them. Therefore, until you see to it
that supplies are not only increased,
but that even the prices of the com-
modities are lowered in such a way
that the producer also does not suffer,
you will not be  helping the people.
The Resolution is good in this respect.
It talks about both the producers as
well as the consumers, Not only the
consumers, but the producers also are
suffering, I can understand it if pro-
ducers are suffering, but the consum-
ers are benefited. But, here, both
suffer while the bureaucracy and the
middle-men make the most of the
situation. It is no use the Minister
telling us: “Don’'t blame bureaucracy
all the time”. He has to deal with
bureaucracy; and so, he may say that.
I don't{ blame him for it. But he should
not forget that his own reputation is
at stake.

My complaint about Mr. Mohan
Dhari is that he has all along, for
the last 15 months, been giving warn-
ings after warnings. My question is
whether we should call him Minister
of Commerce and Civil Supplies, or
as Minister of Warnings also, in addi-
tion. My warnings and his warnings
are two different things. My warning
has only a limited connotation. But
his warning is backed up by his being
—and his Janata Party being—in po-
wer, Why should he not use that
power and see that hoarders and mid-
dle-men—people who hoard not
merely because of selfishness but also
because of anti-social tendencies—are
brought to book? Has he forgotten his
reputation as a Young Turk? If not,
he should take steps and set right
things, and not plead helpnessness in
the matter. If he pleads helplessness,
I will only say that he should im-
prove, He must improve, because 1
feel that both the producers and con-
sumers are suffering; and both of
them are not getting their due shares.

There i 8 pood emphasis in the
Resolution, on making the public dis-
tribution systern effective. I am afraid
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the impression that I get—judging
from the position in my own State;
perhaps it is true of all the States
also—is that many things are hap-
pening in the name of public distribu-
tion, but that in actual practice, they
are only on paper. The benefits do
not reach the people. In large cities
and bigger towns, where the economi-
cally wesker sections and poor people
are expected to get the bencfit of this
public distribution agency, they are
not getting it.  Part of the reason
for this is the attitude of the bureau-
cracy, and another part of the reason
is the built-in-weaknesg of the people
belonging tn weaker sections themsel-
ves. Taecy dn not have the strength
and power to get united There is no
sirong conswuner movement even n
big cities like Bombay, Calcutta, Delhi
and Madras—as also Ahmedubad and
Bangalore—what 1o talk of such a
movement in small towns and villages!
Let him, therefore, not take advantage
of the wunorganised character of the
weaker sections among the consumers.
Wherever bureaucracy needs improve-
ment, he should take steps to bring
it—about, and make the public  dis-

tribution system effective.
I am very happy that the Resolu-

tion also mentions, at the end, that
this system should be supervised by
people’s committees to be set up for
this purpose. It was Lok Nayak Jaya-
prakash who has given this idea to
us. Of course, beginning from Gandhi-
ji the idea is there; but J.P. has made
it relevant to the situation. Until
people are made alive to this and are
made conscious about this no Govern-
ment, not even the Janata Party Gov-
ernment can do much. We must also
take it up as a challenge, not only
for Mr. Mohan Dharia, but also for
each one of us. We should see that
in our respective areas we do our
best to see that good supervisory
committees are there, which will go
into the working of this system and
give advice and warnings, and give
information to the Government, and
%ell Government as to where things
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have gone wrong, and what steps
should be taken. —_

If the government does not take
steps, then people's committees can
sit in judgement over them, Every
party has to take heed; at the time
of the next elections, people will sit
in judgement over their performance
and that will be really control of the
people over the government. I hope
this Resolution pinpoints not only
government's responsibilities but also
our responsibilities, pcople's rights
and duties in respect of these very
important matters concerning econo-
mic bettcrment of the people of this
country.

MR. CHAIRMAN: This motion was
given 44 minutles for today’s discus-
sion and only 18 minutes are left
in which the hon, Minisier is to speak.

SOME HON. MEMBERS: Time
mfy be extended by one hour.

MR. CHAIRMAN: Is it the pleasure
of the House that time should be ex-
tended for this motion by one hour.

SEVERAL HON. MEMBERS: Yes.

MR. CHAIRMAN: So we have one
hour more for this resolution.

SHRI P. K. KODIYAN (Adoor): As
the time at my disposal is short, I
will not go into details by quoting
figures, etc. I really feel sympathy for
the hon, Minister my good friend Shri
Mohan Dharia. He had been waxing
elequent over the public distribution
system  almost over since he took
over civil supplies. In the last one
year, as Prof, Mavalankar had point-
ed out no distribution system has
come intp existence. I am reminded
of a story; a villager kept all the va-
luables in a trunk; a thief stole that
trunk, When neighbours went and ex-
pressed their sympathies to him, he
told them don't worry; I have got the
key though the trunk had gone. Like
that our hon. Minister has got only the
public distribution system; he has fail-
ed to commandeer essential items
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‘that are to be supplied through that

system.... (Interruptions). I am say-
ing that unless essential items of con-
sumer goods are procured by the gov.
ernment, there cannot be a public dis-
tributlon system worth the name; so
long as government fails to take pos-
session of the articles of mass con-
sumptlon, it will remain only on pa-
per. Therefore, I request the hon. Mi-
nister to persuade his own colleagues
in the Cabinet to help his proposal
Tor a public distribution system by
reversing the policy now being pur-
sued by the governments, i.e, a policy
of free trade and decontrol. The
Financial Express comments about the
public  distribution system in these
terms:

“According to available informa-
tion the new policy will not in any
way improve the lot of the hard
pressed consumer for the simgle
reason that the government has not
been able tp commandeer any es-
sential commodity for  distribution
through the wast fair price shop
network:" ,

The paper gives examples The
hon’ble Minister had a proposal to
distribute pulses through the public
distribution system and that proposal
was turned down by the Ministry of
Agricullure saying that there were
not enough pulses.

Similarly there was a proposal tn
distribute edible oils. But the only
thing he has in his possession is rape-
seed oil, which is not very much in
demand by the consumers. He had
much expectation of distributing su-
gar, but that has been taken away
by Shri Barnala by decuntrol of su-
gar. If you go on like this, the public
distribution system will remain only
on paper. Of course, the Minister has
recently been speaking about coopera-
tive societies and marketing societies
entering into the field and procuring
various commodities. Bul in a wvast
country like ours the  cooperative
and marketing societies have not yet
come under a reliable working sys-
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tem so as to be able to procure all
essential articles. Therefore, I would
again plead with the Minister to con~
centrate on this vital aspect of com-
mandeering and procuring goods se
that the public distribution system will
work. Otherwise, it will definitely
fail.
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Prices of agricultural commodities
cannot be stabilised without stabilisa-
tion of the prices of fertilisers pesti-
cides and other inputs and manufac-
red goods.
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SHRI BEDABRATA BARUA (Kalia«
bore): Mr. Chairman, the Indian situa-
tion is full of exploitation of an ex!ent
which we hardly find anywhere in the
world. The traditional imperialism
was to purchase raw materials at low
price and sell manufactured goods at
high prices. The Indian industry has
continued that tradition of imp2ria-
lism of selling manufactured goods at
high prices in the world and purchas«
ing agricultural commodities at very
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low prices. Thesefore, any parallel
with other capitalist countries would
mot arise, because in other capitalist
eountries manufactured goods are sold
at the lowest possible prices....(In-
terruptions). Today they sell manu-
factured goods to our own people at
fairly good prices, competitive prices
because of world competition, They
@t the agricultural commodities at the
lowest price possible and orocess them
ang sell the manufactured goods at a
very high price,

It is baside the point to say that
what we are trying to do is something
which is not found outside the socia-
list countries, as the hon. Member who
spoke before said. Once an agricultu-
ral good is slightly processed, be it
sugarcane or tobacco, they sell it at
the higest price. In fact, it cannot be
sold in the outside world without
subsidy, as in the case of 3ugar.

What ig the reason for this? Where
does this huge amount go? This huge
amount goes into the biggest cesspool
of corruption. This goes to the mid-
dlemen. The Indian middlemen are
the most despicable of all the middle-
men in the world, because their mar-
gin is not 1 per cent, 2 per zent or 4
per cenf, but 200 to 400 per cent; this
is the nature of the Indian middlemen.
We have developed the institution of
black money which facilitates the
functioning of middlemen. When the
manufacturer buys the raw material,
he pays to the middle men both under
the table and over the table; when the
finished goods are sold in the market,
then also he pays the middlemen both
over and under the table. The manu-
facturer sells it to the middlemen at a
higher prices and because of the shel-
tered nature of the market {hey reap
huge profits. Therefore, hlack raoney
is continuously created in 'he indust-
rial sector. It is not even a few hund-
red crores but literally thousands of
croreg of rupees.

Therefore, this exploitation iz there,

and it can he ended only if there is
political will. The money in the hands
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of the companies, which are now.
being converted into black mooey, that
can be stopped if there is publie
distribution gsystem. Because, when
the companies purchase from the pub-
lic distribution system, or sell to the
public distribution system, money can-
not pass under the table. So, the
whole black money economy would be-
paralysed.

Now, so far as luxury goods are con=-
cerned, it ig a good device for {ransfer
of black money. A man who pur-
chases g motor car pays in black money
and in that way, black money is trans-
ferred from one area to another. Ne&r-
ly 80 percent of the motor cars are
purchaseq only with black money. So-
also, in the case of air-conditioners
there is black money transference.

I know that this is a very difficult
problem. The ruling classes—I do not
exclude the party to which 1 belong—
in India are true and true with feuda-
lism under these traders’ control and
all these type of things. We also in
this Parliament have failed to under-
stand the basic urges of the people
because we represent somefimes the
landlords, sometimes the caste and this
and that factor. Because of that type
of character, we have never hag the
politica] will to implement this. That
is why whenever this type of public
distribution system is created, we see
to it that it gets sabotaged. 1 am sor-
ry to say that. It is because of the
sabotaging of the public distribution
system continuously over the years
that it has been discredited: the worst
goods will be purchased, they will be
sold in a bad way, they will be spoiled,
worst commodity, worst wheat, after
one or two years of stocking, when it
gets spoiled, it will be sold through
the public distribution system, which
as a result gets discredited.

All that 1 would say is that it should
be done, it must be done, it can be
done, it will have to be done. If there
is any political challenge hefore us,
this 1 the one. This one System can
sweep away all the experiences of &
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dirty gystem that India bhad and all
other talk is a mere talk and this is
the real thing that can bring about a
massive change in our economy. -
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*SHRI A.V.P. ASAITHAMBI (Mad-
rag North): Mr. Chairman, Sir, on be-
half of my party, the Dravida Munne-
ira Kazhagam, I rise to welcome the
Resolution of my hon, friend Shrimati
Ahilya Rangnekar about the impera-
tive necessity for establishing an eflec-
tive public distribution system which
alone can arrest the steep rise in prices
of essential commodities.

Sir, at the very autset | ‘would say
that this question involves the very
survival of the nation. If the essential
commodities do not reach the common
people at reasonable prices, naturally
chaos will envelop the entire country.
It is not necessary to reiterate that
every one works for getting two square
mealg a day. India is predominantly
a poor country, and out of 60 crores of
people 42 crores live in rural arees.
The average daily income of 28 crores
of people in the country 1s just a pit-
tance of 70 paise. I am sure thut the
hon, Minister will not be able to cont-
rovert this statement because I am

Public Distribution SRAVANA 20, 1900 (SAKA)

System (Resl) 35,

You can very well imagine to what
extent the prices of essential cornmo-
ditieg should decline and io what ex
tent the Government of India should
implement a well-defined plan of
action to bring down the prices of
daily necessities of the people if they
are to keep their skin and bones tlo-
gether with the income of 70 paise a
day. Sir, it must be constant ei.dea-
vour of the Government to procure the
essential commodities at subsid.sed
prices and then sell them through fair-
price shopg at reasonable prices to the
people. It is essential that there
should be a fair price shop for every
2000 families and then only the price-
spiral can be kept under check.

Sir, the hon. Minister of Comnierce,
Shri Mohan Dharia, known as lhe
Young Turk in the hey-day of Cong-
ress, ‘who preferred prison rather than
office under the anti-democratic Prime
Minister Mrs, Gandhi, has progressive
views. He is in charge of tha Civil
Supplies for the past one year. 1
would like to know from him what
steps he has taken to strengthen the
public distribution system curing the
period of one year he is in vffice. He
may say that a well-chalked out scheme
for public distribution system has
been circulated 1o the State Covern-
ments. He may also refer ‘o the idea
of constituting high-powered commit-
tees both at the Central and the Stote
levels for supervising the puniic distri-
bution system. But [ would like lo
know what purpose will these high-
powered Committees serve in the ab-
sence of fair-price shops. Withou' a
network of fair-price shops through-
out the country, there is no need for
such high-powered committees,

India is a nation of illages. We
have about 5 lakh vwvillages in the
country. It must be ensured that
there is one fair-pricee shop »er illage
in the country. 5 lakh fair-price shops
are the minimum requirement znd thig
should be the basis of any plan that is

quoting him,

*The original speech was delivered in Tamil.

2265 LS—10.
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formulated. I would like to give an
example to show that witnout the fin-
ancial assistance of the Central Gov-
ernment the State Governments on
their own will not be able 1o uncer-
take this gigantic task. In this year's
Budget of Tamil Nadu the hon. Finance
Minister announced the uroposal to
open 16000 fair price shops throughout
the State of Tamil Nadu. But, unfortu-
nately no amount was provided for
this purpose in the Budgel. Not even
160 fair price shops have been opened
till today. If the idea of giving one
fair price shop for every 2000 families
in the country then the Central (iov-
ernment must formulate a vlan of fin-
ancial assislance also to ve yiven to
the States,

I woulq like to recall Lthe reasons for
the crushing defeat of the (Congress
Party in Tamil Nadu in 1967 Elections.
There were {airprice shops but they
were without foodgrains for selling at
fair prices. The Government should
have hag 5 lakh tonnes of foodgrains
in their stocks, but they had only 500
tonnes of foodgrains. The s*arving
people starved the Congress Party of
their wvotes. Now there are huge
stocks of foodgrains with the Govern-
ment but there are not{ enough fiirprice
shops for distributing them.

Sir, it is inexplicable to me how the
Government of India propose to tackle
this vital question of distribution ot
foodgrains, when I see that the Gov-
ernment of India have removed the
wheat and rice zones. From 16th of
this month the control on sugar is
being lifted. The Textile Mills n the
private sector have been exempted
from the compulsion of praducing
standard cloth. [ welcome the removal
of controls and constraints. Bui these
steps must have been {aken after
bringing into existence a network of
retai] outlets for essential commodities
throughout the country. In the zb-
sence of such an arrangemeri the
entire country becomes a fertile fleld
for hoarders and black marketeers ang
the priceg of primary necessities will
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continue to rise. No Governmeni will
be able to check the price rise in these
circumstances,

I would appeal to the hon. Minister
that the Centre must not only formlata
a scheme of public distribution system
but also help the States, fHnanciully
and technically, in implementing such
a scheme of public distribution forth-
with, Then only the common peopla
of the country can be saved from this
scourge of price-rise. This is being
emphasised effectively ny the hon.
Member, Shrimati Ahilya Rangnekar
in her Resolution which this House
should unanimously adopt.

With these words I conclude my
speech.

16.00 hrs.

SHRI M. RAM GOPAL REDDY (Ni-
zamabad): Mr. Chairman, Sir, we have
to take the present position into ac=
count. You see that without produc-
ing an ounce of sugar next year, the
present siock which we are having can
feed the nation for one more year to
come. Same iy the position with
rezard to rice and wheat. For all
this, the government -eserves our
congratulations.

Sir, without any eflort this has not
been  achieved. For the List thirty
years we have been struggling to feed
our nation and we have achieved this
success, Now, Sir, only in a few
things we are in short supply. That
you can gafely leave to the Alinister to
tackle and take all steps necessary to
produce more in those commo:lities
and not to import anything.

Now, coming to oils and pailses, the
pulse season in Andhra Pradesh is
coming to an end and in another 15
davs new pulses will come inty the
market. Then the prices will go
down.....

SHRI DINEN BHATTACIIARYA:
Go down?

SHRI M. RAM '‘GOPAL REDDY: Yes,
You will see that.
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Now, Sir, I want the Minister {o see
that the prices do not fall beyond a
certain Jeve] ag jt will hit the produce
hard.

This year, Sir, sugar cane production
has gone up by 33 per cent. 1 want o
know in any country in the world in
ong year has gny commodity’s prcduc-
tion gone up by 33 per cent Sir? That
we have to appreciate and this Gov-
ernment has instructed the sugar

factories to crush the sugar cane even

if it yields a recovery of 1.5 per cent
ag against the usual 9 to 10 per cent
recovery. Yesterday there was a me-
eting and I told the sugar factory-
owners, that ‘Insteag of crushing the
sugar cane, you pay the money to the
growers because that would you in
lessening your losses.

Sir, in season and out of season if
somebody wants to condemn the gov-
ernment and Mr. Mohan Dharia or Mr.
Bhanu Pratap Singh for oolilicul rea-
sons, I have nothing to say. But re-
garding the economic factors, the
Minister has done well and Mr. Mohin
Dharia is sitting there. He is a sin-
cere, very honest and a very dynamic
Minister and everybody ‘hought that
this Minister will be crushed with the
rise in prices of 30 many cominadities.
He was making so many speeches that
he was going to bring down the prices.
When the prices have come down now,
we are pleading with the government
that they should see that the prices
should not fall further.

The tobacco case is there. There the
STC hag promised to purchase tobacco
from Andhra Pradesh and they -vere
asked to grade it and the Agmark was
obtained. But, all of a sudden, some-
body has discovered that this tobacco
is substandard. I would therefore
request the hon, Minister, Mr. Mohan
Dharia to kindly personally look into
the matter and see that justice is done
to the Andhra Kisans. For the fault
on the part of the STC they should not
penalise the poor kisans,
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SHRI DINEN BHATTACHARYA:
It is not an essential commodity,

SHRI M. RAM GOPAL REDDY:

But, Sir tobocco is one commodity
which is earning us a sizeabla end
substantial foreign exchange. Mr.
Bhattacharyaji, your Mr. Jyotirmoy
Bosu is pleading our case.

So, Sir, if you are not going to
help the tobacco-growers we are go-
ing to be out of the world tobacco
market. That is why I request you

to kindly personally see this and
write to me what action you have
taken......

SHRI DINEN BHATTACHARYA:
Send a letter to him,

SHRI M. RAM GOPAL REDDY: A
representation has been given to you
also and also to the Prime Minister.
They have sent a representaiion to
the Members of Parliament also, in-
cluding Mr. Jyotirmoy Bosu who is
pleading the case of Andhra Kisans
day in and day out and he has got
great regard for Andhra Kisans be-
cause they are a hard-working peo-
ple. That is why, Mr. Dinen Bhat-
tacharyaji, if you kindly keep quiet,
it will be very good of you.

I never take more time. I welcome
the performance of this government
which is very good. They have con-
tained the prices as they have pro-
mised. ... (Interruptions). Yes. They
are also protecting the Kisans and
the cane-growers, Now it is your duty
to protect the tobacco-growers also.

*SHRI A MURUGESAN (Chidam-
baram): Mr. Chairman, on behalf
of All India Anna Dravida Munnet-
ra Kazhagam, I extend my whole-
hearteq support to the Resolutiop of
Shrimati Ahilya Rangnekar which
stresses the need for an effective pub-
lic distribution system for the exclu-
sive purpose of making available

— e —

*The original speech was delivered in Tamil.
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the essential commodities at reason-
able prices to the common people.

Our talented Minister of Commerce
Shri Mcohan Dhari, may claim that he
has already circulated a T-point ten-
tative plan of public distribution to
the States, Let us have a look at
these 7 points,

1. Besides the distribution of rice,
wheat and sugar through fairprice
shops, other primary products like
pulses, kerosene, cloth, oil, soap, ba-
sic drugs etc. should also be made
available through fair-price shops.

2, The Central Government asalso
the State Governments should un-
dertake the responsibility for produc-
tion, price and distribution of com-
modities like soap, basic drug, salt,
matches, tea, note-books etc.

3. There should also be a buffer
stock of these commoditiea

4. In the matter of availability and
price of these primary commodities,
there is an imbalance between rural
and urban areas, This imbalance must
be aliminated forthwith,

5. The productive capacity both in
the private and public sector must be
tapped in full and if necessary it
must be augmented also in order to
ensure abundant supply.

6. For every 2000 people there must
be a fairprice shop.

7. There must be High-powered
Committees both at the Central and
the State levelsto supervise the pub-
lic distribution system. Vigilance
Committees with statutory support
must be constituted for checking
malpractices.

I wish to stress the need for an
effective plan of action and not mere
platitudes in the matter of public dis-
tribution of primary products. I
wonder whether the Janata Govern-
ment will become a Government of
people in regard to this at least,
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I would like to illustrate how the
Essential Commodities Act are not
being implemented forcefully and
effectively. Continuous scarcity of
essential commodities — the price
rise of primary requisites of day-to-
day lite—the conviction of just 1239
hoarders and blackmarketeers during
the 10-month period between Janu-
ary and October, 1977; in other words
just 124 culprits convicted through-
out the country in one month—datec-
out the country in one month—detec-
throughout the country in this pe-
riod—these reveal the ineffective im-
plementation of the legal provisions
meant for making available the es-
sential commodities to the common
people at reasonable prices,

The removal of wheat and rice
zones, lifting of control on sugar
and the exemption of textile mills
from producing standard cloth—these
actions of the Janata Government
have enabled the self-seeking trad-
ers to make India a play-ground for
their free play. The Government have
not been armed  with legislative
powers also to compel them to sup-
ply essential commodities to the
fairprice shops. They can create ar-
tificial scarcify in commodities like
standard cloth, soap etc. when their
demand is picking up by cutting
down production; this will conse-
quently rise the price and the Gov-
ernment will only be helpless spec-
tators. )

Before 1 conclude, I would like
to say ihat the Government have
not done well in abolishing the wheat
and rice zones, the control on sugar,
the compulsion of producing stan-
dard cloth etc. before establishing an
effective  public, distribution sys-
tem. I request the Government to
come to the succour of suffering mil-
lions of our countrymen by setting
up a network of fairprice shops so
that they can get essential commo..
dities regularly at reasonable prices.
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*SHRI K. KUNHAMBU (Ottapa-
lam): Mr. Chairman, I support the
resolution moved by hon. Member
Smt, Ahilya P. Rangnekar, Let me at
the outset congratulate her  Jfor
bringing this resolution before the
House which deals with certain very
serious problems affecting both the
producers and consumers of essen-
tial commodities.

As has been pointed out in the re-
solution the prices of essemtial com-
modities are rising day by day. One
need not go intgo the statistics sup-
plied by the Labour Bureau or the
wholesale price index to find qut the
extent of price rise. Anybody who
goes to the market and buys the es-
sential commodities knows very well
to what extent the prices have gone
up. The hon. mover of the resolution
said that during the period from
February to March 1978 there has
been an increase to the extent .68
in the whole sale price index. She
is right, But all of us know  that
whatever be the whole sale price
index one has to pay four times or
five times more price at the retails
points. According to an estimate the
wholesale price index for foodgrains
went from 172 in February to 173.1
in March, 1978, This increase in the
price index is continuing. Similarly,
the prices of pulses, edible oil, soap,
cement and almost all other essential
commodities are rising.

Sir, what is the reason for this
increase in the prices. The Govern-
ment comes out with an explanata-
tion that production of certain com-
modities has declined. That, according
to the Government, is the basic rea-
son for the rise in prices. But Sir, in
the case of many commodities it is
not because of the decline in pro-
duction that the prices have gone up.
Statistics about the production of
various commodities will bear me
out. The real reason for price rise is
hoarding. T would ask the hon. Mi-

AUGUST 11, 1978

System (Resl) 332

nister whether he has taken an ac-
tion against the hparders. I would
also like the Minister to tell us how
many hoarders and black marketeers
have been arrested and punished
after the Janata Party came 1o
power,

MK, CHAIRMAN: Please wind up.

SHR1 K. KUNHAMBU: Sir, I
would say a word about the paddy
growers in my constituency of Pal-
ghat. As you know, Palghat is the
granary of Kerala. Unfortunately,
the paddy growers are not getting
the remunerative price for the
paddy that they produce. They are
facing a lot of difficulties. On the one
hand the price of pesticides and fer-
tilizers has steeply gone up on the
other wages of the agricultural la-
bourers have also gone up consider-
ably but the price of paddy has
come down. The Central Govern-
ment is not giving any subsidy to
them. In Northern India the wheat
growers are enjoying the benefit of
Governmental subsidy whereas the
poor paddy growers in the South
especially in Palghat are getting a
very low price for their paddy. I
hope the Central Government will
consider this question and take ne-
cessary steps to help the paddy gro-
werg in South.

MR. CHAIRMAN: Mr. Minister.

st owemim W (€)@ mwmfa
Ty, @ ® fAu  gww wmr Wm0

wf wrEm weer : §ET weT agT
T |

SHRI DINEN BHATTACHARYA:
If we extend the time of this dis-
cussion, will the prices come down?

MR. CHAIRMAN: Is it the sence
of the House that the time for this
Resolution should further be extend-
ed by an hour?

*The original speech was delivered in Malayalam.
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SOME HON. MEMBERS: Yes.

The time for

this Resolution is further extended

CHAIRMAN:
by one hour more.

MR.
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SHRI K. A, RAJAN (Trichur): Sir,
first of all I congratulate comrade
Ahalya Rangekar for having brought
an important resolution on essential
commodities, their procurement and
distribution and giving a popular or-
ganisational sat-up for the effective
implementation of the public distribu-
tion system. Before dealing with the
various aspects of the problem, let me
point out the trend in the develop-
ment of the price structure of manu-
factured products wis-a-vis agricul-
tural products. According to the
Economic Survey, 1977-78, taking the
base 1970-71-100, the figures are as
follows:

Index for  Index for
manufact- agricultu-
ured pro- ral pro-

ducts ducts
1071-72 . 10g.5 100. 4
1972-73 . . 121.9 110.3
1973-74 - . 139.5 139.2
197475 . . 168.8 16g.9
1975-76 . . 171.2 157.3
1976-77 . . 175.2 158.5
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These figures indicate the disparity
in the price structure between manu-
factured products and products pro-
duced by the vast millions of agricul-
turists in this countiry. The earlier
Government had a slogan for the
agriculturists: “Produce or perish!”
This Government has got the slogan:
“Produce and perish!” for the agri-
culturists, This is the real aspect of-
the problem,

For an effective distribution system,
the guarantee is the procurement of
essential commodities. Unless enough.
essential commodities are at the com-
mand of the Government, an effective
distribution system cannot be gua-
ranteed. Our Minister hags made so
many statements, | do not question
his motives or intentions, But with-
out going deep inip the problem, in a
country where the economic structure
is such that the means of production
are at the command of private indus-
trialists and traders, however good his-
motives may be, Iam sorry he will be
disappointed and the outcome will be
that the people will be at the mercy
of black-marketeers and hoarders.
The Janaty Government has set for
itse!f the course of removing ‘con-
trols’. dismantling food  zones,
abandoning levies, relinquishing pro-
curement quotas, curtailing the ope-
ration of state purchase agencies,
winding up cotton monopoly purchase
scheme in Maharashtra, liberalising
credit to the hoarders and specula-
tors and giving full scope to the free
traders to freely loot the people. The
result is profiteering, black-market-
ing and hoarding inordinary general
materials like steel soda ash, paper
and so many other things.

While supporting this resolution, I
would like to tell the experience of
my State. My State is the only State
which has got a wast distribution
system. Every village has got a fair-
price shop and we could stabilise the
price of rice, Our State is scarce in
rice, but the Government helps us
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SHRI PURNANARAYAN SINHA
(Tejpur): Mr. Chairman, I am not
using the same language which has
been used by some of my friends with
respect to the policy of my friend, the
Minister. I quite appreciate that he
has been making an effort but, I am
afraid, at the same time, the Govern-
ment is governed more by the baro-
meter of the wholesale price index.
When they find that it has fallen by
two points, they immediately say that
the prices have come down. They do
not consider the viewpoint of the man
of the streett When we go to the
market, even in Delhi and meet the
people, we try to learn from them
their reactiong to the various measures
taken by the Government in relation to
prices, They are dissatisfied They
criticise and blame the Government
for having allowed the prices to con-
tinue to rise. Therefore, the man in
the street, the consumer, the house-
wife and the small wage-earner is
not satisfied with the retail priceg of
different consumer goods, including
foodstuffs, in the markets, As it is
being said about independence that
eternal vigilance is the price of liber-
ty, I would request the Minister to be
vigilant about the fixation of price of
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the raw materialg and consumer goods
by the traders. Now the lraders say
that they will voluntarily fix the
prices. I can give you the example of
the Chamber of Commerce of my dis-
trict. They declared that thev are
going to fix the prices voluntarily but
then, they did, they did it with a big
margin.

But when we actually assess fromn
the Bill of Indent and the Railway
Receipt the landed cost of a particular
consignment of dal or other consumer
goods in the city, we find that the
price fixed by them  voluntarily is
sufficiently higher than, rather enor-
mously higher than the price at which
they can easily sell, by observing the
moral standards in business,

I suggest that our Commerce Minis-
try, the Ministry of Civil Supplies,
everywhere from the Centre to the
District level should keep an eve on
the fixation of price and maintain
parity between the landed cost or the
production price and the ultimate
selling price to the consumer,

I may tell you a story. In my State,
Assam, the new Janata Minister pro-
mised to the people that he would
supply dal at Rs. 3/. a kg. Everybody
said that it will be Janata dal. Our
Supply Minister announced this and
arranged with some of the traders
that a particular consignment of dal
will be sold at Rs, 3/- a kg, in the re-
tail market. To, ensure that, what did
he do? According to Ahilyaji's sug-
gestion that the public distribution
may be geared up in order to make
it effective, he started retail shops ol
the State Federation of Cooperatives,
parallel to the Consumers’ Fair Price
Shops. Through them he offered to
sell dal. For a fortnight only he
could sell the subsidised dal at Rs, 3/-
a kg. The other day when I went to
my constituency and toured the whole
of the State, the people asked “what
about the Janata dal, which your
Janata Supply Minister promised us?"
They said: “we got it only for a fort-
night.” Since the Minister has cut a
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sorry figure. There should be, there-
fore, some coordination between prc-
ducers and buyers. You ask the tra-
ders as to why the price is sp much,
you ask the District. Officers, Deputy
Commissioners as to why the price is
so high. They say the price is high
at the source in Haryana, Hapur,
Uttar Pradesh and Bihar, from where
the stores go to other parts of tne
country. If it is priced high at source,
in between, there is pricing in addi-
tion by the different wholesalers at
different stages. Therefore I say that
if the price at source of dal is one
rupee, then another one rupee may he
added and it should be sold to the
consumer at Rs. 2/- a kg.

Though, by ang large, we support
whatever the Minister has been try-
ing to do, 1 would request him that
they should be more wvigilant and
there should be some parity in pric-
ing consumer goods.

The paddy price is fixed at Rs. 74/-
a quintal as support price, That hLas
to be revised, That has to be made
higher because rice price is continuing
higzher, much higher than that can be
allowed even after allowing for mill.
ing and al¥ that costs. The paddy
price shouid be raised and it reason.
ably should be at least Rs. 85/- a
quintal so that the agriculturists
could get a little money.

So far as jute is concerned, it has
been fixed at Rs. 150 a quintal, which
is very much low. There has been
a demand even in Bihar and the
Bihar Chief Minister has said that it
should be fixed at Rs. 190 to Rs. 200
per quintal. The jute growers should
also be given the support price. It
should be flxed between Rs. 190 and
Rs. 200 a gquintal, I also feel.

SHRI CHITTA BASU: Even higher.

SHRI PURNANARAYAN  SINHA:
My friend, Mr. Basu wants that it
should be made even higher. Hessian
price will be still higher. At the same
time, they will raise the fertilizer bag-
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ging price pro.rata so that the agricul-
turists cannot buy fertiliser. I hope that
our Minister will tackle the situation in
such a way that the man on the sgtreet
does not get any more chances to call
bad names to the Janata Government.

MR. CHAIRMAN: The hon. Minis-
ter.

SHR] C. K. JAFFER SHARIEF: 1
am not making any speech.

All that I would like to submit is
that every section of the House shares
concern on this vital issue. I think,
my hon. friend, Mr. Mohan Dharia, is
not incapable. He is a very capable
person. If he can firmly deal with
th> traders, not only the prices will
come down but even the adulteration
will stop. I want the hon. Minister to
deal with them firmly.

THE MINISTER OF COMMERCE
ANL CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): Mr. Chairman, Sir, I am hap-
py that at least this House could spare
a few hours to discuss a matter of
great national importance,

I appreciate the concern shown
by the mover of the Resolution, Shri-
mati Ahilya P. Hangnekar, for this
vital issue and also the wvarioug sug-
gestions that have come forward in this
House during the course of the debate.

I must say, by and large, the sugges-
{ion2 that were made by the hon. Mem.
bers have come out of their concern
for the country and the people. I can-
not afford to take no notice of that
concern. On the contrary, I would
like ton assure the House that, when
I think of this problem of prices, when
I think of the essentia] commodities
and articles that are needed by the
common man, right from the morning
till late at night, it cannot be a party
issue. It is a national issue. 1 would
very much like that this debate must
be lifted up above the petty partisan
approaches and the party criticisms.

So far as the whole range of price line
is concerned, as the hon. Members are
well aware, there are various issues
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involved —the monetary and fiscal
policies; production; the international
situation and the national system, right
from production to distribution. Every
aspect contributes so far as the Pprice
line is concerned. It is in this con-
text, the serious efforts are being made,
1 have decided today to take the House
absolutely into confildence because
when the Government has been trying
to tackle this issue, the Government
has taken note of the seriousness of
this problem.

We are dealing with 63 crores of
our brothers and sisters and, parti-
cularly, when nearly 60 per cent of
our population is below or around the
poverty line. It is perhaps they who
are the worst sufferers. It js they
who have to face the most agonising
situations. Under the circumstances,
if these essential commodities and ar-
ticles are not made available to them
at reasonable prives ,the miseries are
much more accentuated. It is in this
background—I have no doubt in my
mind—that I can say, on behalf of the
Government that it is the approach of
the Government, it is the policy of the
Government that essential commodi-
ties and articles of the common man
as are required right from the morn-
ing till late at night must be made
available to him at reasonable prices.
And the Government shall have to
take this burden of making them avail-
able to the poor people.

I am not here to shirk the responsi-
bility. But then please do not forget
that when I use the word “Govern-
ment”, it is not only the Central Gov=
ernment but it is also the State Gov-
ernments. Whatever may be the
decision that we may take here,
ultimately, by whom is it going lo be
implemented?
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SHRI MOHAN DHARIA: Sir, I have
just begun, and 1 wouid like lo reply
to his question also. What is the pro-
blem today? The problem is: first,
the essentia] articles and commodities
that are needed by the common man
should be identified; second, all possi-
ble efforts shall have to be made to
produce these essential articles and
commodities within the country, and
to that extent, the highest priority
shall have to be given in our Plans to
production. After this production is
made, the further operations are also
equally important. What are those

operations? Production, procurement,
storage, transport and distribution—
these are the five operations. The
moment we think of production, how
can we forget that, without proper
incentives being given, our farmers
will not produce adequate and will
not produce with enthusiasm? And here
comes the gquestion of remunerative
price. 1 have ng doubt here again,
that, when a remunerative price is to
be fixed, it is not only the labour put
in by the poor farmer that should be
taken into consideration his wife also
works, his children also work; all this
labour put in for the production shall
have to be teken into consideration if
a remunerative is to bs given. It
should be possible for the farmer to
live, out of his efforts, 3 decent living.
He has committed no crime; he lives
in far-flung areas and produces for the
country. (Interruptions)

When 1 say that the labour should
be taken into consideration, naturally
the question of the inputs required by
the farmers has also to be taken into
consideration. When we want to fix
a remunerative price for each com-
modity, we cannot forget the inputs
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required by him — it may be
fertilisers, it may be pesticides, it
may be seeds, it may be the credit re-
quirements, it may be the interest on
that credit, it may be the storage
charges. Not only these, for his liv-
ing, he has to purchase several other
articles: he requireg clothes, he re=-
quires several other articles in his
house—it may be edible oil; it may be
several other articles that are requir-
ed from day to day, right from wheat,
foodgrains, to the industrial articles
including exercise book, books, chap-
pa's. and so on. All these things are
required. Therefore, I say that, what-
ever is required for the common man,
right from the morning till late at
night, should be treated as essential
corrmodities and articles, and care
shall have to be taken to see
that, right from the inputs that are
required for the farmers for his agri-
culture, for his farming, to whatever
is required by him for his decent liv-
ine. all these things are taken into
consideration. On the basis of these,
the reasonable prices should be cal-
culated. This is my definition of ‘rea=-
sonable prices’.

When I look at the present price,
what do | find? You can ask me this
question. APC decides the prices.
Are we happy with those? I must
say that it has not been possible for
us to render equitable justice to the
farmers as is done in the case of
industries. In the case of indus-
try, for fixing prices, we take into
consideration the capital involved. the
depreciation involved, the interest and
other charges: so many things are
taken into consideration; and besides
these, also what should be a fair re-
turn. If this is the norm that is being
applied tg industries, I think, the same
norm shall have to be applied so far
as agriculture is concerned; that is
also ap industry for these purposes.

So, now a question has been put to
me—is the Government willing to do
anything? I know, Sir, the steps that
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we have taken go far are pot ade-
quate. But please try to understand
ang bear with me. The price of cotton
which was Rs. 220 in earlier years—
we took that to Rs, 255. For ground-
nuts the price was Rs. 120 and it was
taken to Rs. 160 gnd perhaps it is
possible and it may be that we may
like to add to is that price because
we are not interested in importing oils
that we have to do now. It ig true
that we have taken care of the price
line o far as edible oils are concern-
ed. But if you tell me every time
that foreign steamers come to our
country, it pains me. It does not give
me any relief. I can assure you on
that. When this country is competent
enough to produce these things, why
should it not be possible? Why should
we not produce? Why should we not
pay to the farmers here instead of
paying to the foreign farmers? It pains
me, but T have to do it when the coun-
try needs 34 lakhs tonnes of oil every
year and when the production is only
24 lakh tonnes. Naturally I cannot
say, as it happened last year when the
prices were soaring from Rs. 6 per kg
to Rs. 10 per kg for groundnut oil,
we should allow it to go up. It is not
possible. Therefore, some concrete
steps have to be taken. In the mean-
time. I can assure the House that in
consultation with the Planning Com-
mission and in consultation with the
Aegriculture Ministry, we have already
taken steps, both short-term and long-
term steps as to how we can make
this country self-sufficient go far all
these things are concerned. And it is
here, as T was just sayving, for instance
in regard to pulses it is true, I do
share the agony of the hon. Members
that the prices of pulses have gone up.
But nobody has taken into considera-
tion that the production of pulses has
remained stagnant for the last 20
years. Particularly, for the last 12
yvears the production of pulses have
remained in between 110 lakhs tonnes
and 120 lakhs tonnes. Again it has
come down to 110 lakhs tonnes. Now
we have taken several steps to aug-

ment the production of pulses. We
could make a dent in the case of wheat
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and rice because of the high-yielding
varieties that were invented in our
country. But we have not been able
to make ang research and develop-
ment effort so far as pulses are con-

.
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But this House will be happy to
know that Uttar Pradesh hag taken up
a scheme this year for the production
of Moong ang as per information re-
ceived by the Agriculture Ministry,
this House will be happy toe know
that the production of summer pulses
will be of the order of 1 million
tonnes more this year. When that
production comes, it will be possible
for me to give some relief.

Then again a question has been put
to me: what has the Government done
for incentive. Sir, it js again a matter
of agony for me that Moong and
Arhar no support price was given to
the farmeryg so far and it is this Janata
Government which has already an-
nounced Rs. 155 per quintal for whole
Arhar and Rs. 165 for whole Moong.
1 am not speaking of the split Arhar.
For the split Arhar it crosses Rs. 200.

SHRI MOHAN DHARIA: You are
perfectly all right. Similarly for these
grams. ... (Interruptions)

Sir, I can give gne more assurance
to the House. Thoge of my friends
who are interesteq in this discussion
—with them I am prepared to have a
separate meeting and we can fix up a
day and discuss it. I am ready for
that because it will cut short the dis-
cussion. |
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Now, 1 wus saying that for Arhar
and for Moong it is Rs. 155 and Rs. 165
per quintal. That js the support
price given by the government

Similarly, in the case of grams, the
price which was to the tune of Rs. 90
to 95 was raised to Rs. 120 imme-
diately. You take it from me that it
shall not be changed. At the most it
will be upgraded, it cannot be brought
down at any cost. We should also
see that there must be some guarantee
to the agriculturists. Otherwise, how
can they offer it?

To-day what is needed is the identi-
fication which the Committee has al-
ready done. It is on the basis of that,
perhaps, it is for the first time in this
country, that rot only the Planning
Commission has taken cognisance of it
but alse this new Plan deocument in-
corporates that essential commodities/
articles must be made available to the
commonman at a reasonable price,
This scheme has been approved. On
the basis of that, whatever program-
mes of production are to be given
priority that will be given priority.
This is again a new change.

On 20th March, 1978 there was a
meeting of the National Development
Council attended by the Chief Minis-
ters ang in that meeting the resolution
on the public distribution-cum-pro-
duction scheme has been again upheld
and supported by all the Chief Minis-
ters. 1 ghall share with this House
that—Yes, my friend Dr. Ramji Singh
has brought to my notice and he has
remained me—it was Mr. Dharia who
was the Chairman of that Committee
on the essential commodities when he
was there in the Planning Commission
who brought forwarg this scheme. T
am well gware of it. It was on the
basis of that report which was placed
somewhere in the Cell we came to-
gether; we had a full discussion. Dis-
cussions are necessary not only in the
planning ministries but also with the
other concerned ministries. After-
wards, it was also necessary to have
discussions with the State Govern-
ments because, without their cooperas.
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tion, it cannot happen and so, we
consult them. It has taken some time,
But this House will bear with me that
if you want to have a scheme to take
cure of all the gixtythree crores of
people—and this House is also inter
ested to know that right from the
production stage till the distribution,
for all the operations, a scientific base
has to be created. You are interested
also in breaking this vicious circle.
What is that vicioug circle? When the
prices go up, there is a demang for
D.A. from those whg are organised but
those who are in unorganised sector
have nothing to have except suffer-
ings. Nothing is given. Those who
.are organiseq have their strikes and
.all that ang then the Government is
forced to pay the D.A. Np sooner the
-amount of D.A. goes into the market,
‘then the Prices again go up and a
further demand again for the D.A.
«comes up. That vicious circle has to
be broken, The only way is to tell
the commonman, to tell the working-
class, tp tell the farmers and to those
‘Who are in unorganised sectors or in
‘organiseq sectorg that these are the
«essential commodities that are requir-
ed for you right from the morning till
the night. We have taken steps, right
from the production till the distribu-
tion of these particular items to make
them available at certain prices. So,
there should be no gquestion of D.A...
1 am careful. I do not think it will
happen immediately. But. this is the
scientific approach and to create that
sort of scheme requires some time. I
‘can assure the House that I shall try
my level best. Naturally I want the
comments from the State Govern-
ments. I went on sending my circulars
‘and r2minding them, Naturally I have
also to wait for some time. I am happy
‘to tell the House that the comments
from all the State Governments have
been reccived. We have also received
comments from the concerned minis-
tries. On the basis of these we have
now finalised the scheme. Now that
scheme js not with the ministry but it
is before the Cabinet for its considera-
tion. And it is for the Cabinet to take
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a decision. 1 do share the anxiety
with this House ang I have gent the
scheme that has been prepared to the
Cabinet for the final decision of the
Government. I can assure this House
that the decision will be taken soon
because this is the commitment of the
Government.

One of my hon. friends has remind-

This is not the politics of some unions
that is necessary. It is not the poli-
tics of convenience; it is the policy of
the commitment which is necessary.
It was in the year 1975 that Shri Jaya-
prakash Narayan and various younges-
ters came before this country for the
policy of the commitment. I had the
courage to tell Mrs. Gandhi. the then
Prime Minister, that ‘this was the need
of the ‘hour. Please have your dialo-
gue." But, at that time, to make a de-
mand for a dialogue became a crime,
You all know that I had to quite the
Ministry. (Interruptions). It was a
long travel right from the Central
Government to Central Prison at Nasik.
It was a long travel but I want to as-
sure the hon'ble Members that so far
as our commitments to the people are
concerned we are in the government
to [ulfil those commitments. The
moment I feel I am not able to fulfil
the commitments from that moment
onwards ynu will not see me in the
Chair, I am rwt interested in the Chair
(Interruptions).

Sir, so far as prices are concerned, I
donot want to go in to the figures. I am
avoiding it knowing full well that if
¥ou compare against 29th July, 1977 the
whole-sale price index was 188.3 and
on 29th July, 1978 it was 1858. But I
agree with Mr, Mavalankar and other
friends that generaliy people are least
worried with these figures. They are
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concerned with what they get in the
market. So, I am not going into the
figures. But, with your permission I
want to say that recently I was in Rus-
sia, a socialist country. Prior to that I
was in several West Asian countries.
This House may not believe me but
the question that was put to me, if I
am to put in their language:

“Your Excellency, May we know
the magic applied by your Govern-
ment and your country that while
in our country the prices have gone
up by 5 per cent, 10 per cent or 15
per cent—I am not speaking of Rus-
sia at the moment—how it haa been
possible to contain this price line
in your country?”

That was the question put to us. I do
not want in any way lo hurt the feel.
ings of the people or the agonies and
the anxieties expressed by the members
but I am putting it to you while in other
countries—developed countries—and
prices inflationary trends have gone up
by 10 per cent or 12 per cent. India is
one of the countries where it has been
possible to contain the price line inspite
of the fact that those oppressive mea-
Sures are now no more. (Interrup-
tions) .

AN HON. MEMBER: It is at the cost
of the peasantry.

SHRI DINEN BHATTACHARYA:
You cannot expect from those capi-
talist countries. Forget!

SHRI MOHAN DHARIA: Sir. lel us
try to understand the developing world.
Let us try to understand every coun-
try. Even socialist country like Russia
is having collaboration with capitalist
countries. Even Nippon Steel Lid., a
private limited steel company is going
to have collaboration with China. A
new steel plant of 6 million tonnes 1s
coming up in China with the collabo-
ration of this company. So, when we
think of these dogmatie philosophles. ..
(Interruptions),

Please do not involve me in that.

Here the.point is how we can produce
the essentjal articles and commodities
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if there ig short supply. What sort of
other measures including imports could
be done? In the meantime how are
we going to usher production? What
sort of schemeg we are prepared to
take?I cam tell the House that my colle-
ague.—who is sitting here—Shri Bar-
nala has been taking keen interest in
producing pulses, oilseeds of various
types—cotton, jute and other things
that are necessary.

SHRI CHITTA BASU: We produce
jute and perish also.

SHRI MOHAN DHARIA: So far as
support price is concerned my friend,
Shri Chitia Basu, knows perhaps better
than any body else that while I was
incharge of jute last year when lot of
trouble was there I had taken adequate
care of growers first. He will bear
with me. That is the policy of the
Governmenl. That is not my policy.
That is the policy of the Government.
Without going into further details I
can assure my hon. friend Mr. Mava-
lankar that in the beginning when we
took charge, we had to issue wammings.
But now I do not issue any warning at
all. I am an “Aclion Minister' I don't
want to be a Warning Minister".

Now, so far as Cement is concerned,
you may be well aware of the situa-
tion. Mr. George Fernandes and I had
an hour-long meeling. We met the
Cement Manufacturing  Association’s
represantatives, the representatives of
the Stale Governments, Government
officials and others concerned in the
matter. We have made our policy
very clear. They have assured us that
they will discipline  their traders. If
there is shortage of cement. instead of
100 bags you may give B0 bags or in-
stead of len bags you may give eight
bags. That one can understand. But
1 cannot understand anybody charging
Rs. 40 extra or Rs. 35 extra. They
cannot charge even a single paisa more
than what is prescribed by the Gov-
ernmeni. Therefore, we have already
wri.len to the Chief Ministers saying
that we cannot afford to be complacent
in this matter. If their association
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fails to discipline their traders, we are
not going to count on them. We have
told them about this. We have told
the Chief Ministers, prepare your
mechanism, and from 1st of October,
if this Association fails, let the whole
distribution of cement be taken over
by the State Government and that we
will give them all possible cooperation.
We have already cleared the scheme
of the West Bengal Government.

So, Sir, let them not make a charge
again and again saying that we are a
government of traders and so on. This
is not a Ministry of Traders. Our
sympathies are always for the poor
people. We always want to improve
the lot of the poor. Why should we go
on defending the traders? We don't do
it. But at the same time we do not
want to create any unnecessary atmos-
phere where there is nothing but dis-
strust. We don't want that at all

Under our public distribution system
till today we have 2.40,000 fair price
shops of which 1,80,000 are run by pri-
vate traders. They are small traders.
Now, under the new scheme which is
before the Cablnet, we have made it
very clear that there will be a vigilance
committee for every fair price shop.
They will discipline the fair price
shops. If the small traders accept the
discipline, if they display the price.
list and so on, if they deliver the goods
as prescribed by the Gowvernment, if
they go according to the advice of the
Vigilance Committee, we would not like
fo disturb them at all. But if they
don't do it, if the Vigilance Committee
say that they are not behaving proper-
ly, their licences will be cancelled and
these will go to the cooperative socie-
ties of the consumers. That is what
we have proposed. So far as further
expansion is concerned, at present, we
are having only 2.40 lakhs shops and.
as my hon. friend said, they are not
adequate. We shall require more of
fair price shops. Now, to whom should
they go? We have made it very clear.
They should go to the cooperative
societies and not to private traders
because. ..
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SHRI P. RAJAGOPAL NAIDU: One
hour is over, Sir, I am moving my
Resolution ...

MR. CHAIRMAN: No, Not now.

SHRI DINEN BHATTACHARYA:
Don't worry, you will get enough time.

SHRI MOHAN DHARIA: Govern-
ment is very clear on this. In our
country there is mixed economy no
doubt. But the commanding heights
of the economy shall have to be con-
trolled through the public sector. Sir,
a charge is being made that this Gov-
ernment is doing away with the public
sector, It is not at all correct. Sir,
the investment in the Fifth Five Year
Plun was of the order of Rs. 39,000
crores for the public sector, Do you
know what is the public sector outlay
in the new plan? It is not Rs. 39.000
crores or anylhing like that, but it is
Rs. 69,000 crores, Why? It is because
of our faith in the public sector, When
you say that we have no faith and so
on, I would like to make il very clear
that our party stands for the removal
of the grievances of the poor people,
it stands for the creation of an egali-
tarian society. It sliands for the poorer
sections of society and it is engaged in
this direction. Of course, there are
come friends who are always frustrat-
ed and it is very difficult to satisfy
them,

So, there are various schemes which
we have prepared which take care of
production, procurement, transport,
storage and distribution. It would also
ensure remunerative price to the pro-
ducers and thesc things would be
available at reasonable price to the
consumers. May I appeal to the Mem-
bers of Parliament that if you want a
better public distribution system, let
us organise cooperatives of the pro-
ducers al their level and let us also
organize the consumer cooperatives at
the ronsumers level. You please take
up this task in your constituencies
and as the Minister incharge of Co-
operation, I am prepared to give you
all cooperation, Until and unless this
positive approach is faken, we will not
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succeed. If you ask us to go and pur-
chase tobacco in Hyderabad, Gujarat
or some other place or onions in some
parts of Maharashtra, it is not possible
for us to do. We do try to do that,
but it isg not possible Lo do that to the
desired extent. It is for the represen-
tatives of the people and the Stute
Government. . ..

SHRI M, RAM GOPAL REDDY:
STC has promised to purchase tobaccvo
at Guntur and other places this year.

SHRI MOHAN DHARIA: We have
Leen trying to do that and this is per-
haps the first time that STC has been
asked to purchase nearly 15,000 tonnes
of virginia tobacco and NAFED has
been asked to purchase 25,000 tonnes
of Lobacco, because there is a glut.
But, we cannot do that from Delhi. We
do not have an army of officers who
can go from here and do this work,
You have been pointing cul that even
if these officers go, perhaps they will
do their own job and will not give any
relief to the producers. If that is true,
the best course is to have a proper
lirk between the consumers and the
producers. An illustration of England
was given, very much right,

SHRIMATI PARVATHI KRISH-
NAN: What happens to the next Re-
solution?

SHRI MOHAN DHARIA: Shrimati
Ahilya P, Rangnekar has to reply; we
can have it next time.

MR. CHAIRMAN: I am anxious to
see that the Resolution might come
today, but I am afraid, that this can-
not come.

SHRI P, RAJAGOPAL NAIDU: One
hour is over; I am moving my Reso-
lution.

MR. CHAIRMAN : In the midst, you
cannot do that. After all, the Minis.
ter has to complete his reply; the hon,
Mover has to be given a chance to
reply; there are amendments also
which have been moved. What hap-
pens to them? I am sorry that this
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Resolution is not being taken up, but
that cannot be heiped.

I am informed that under Direction
9A, Shri Naidu would get a priority
next time; he need not, therefore;
worry.,

PROF, R. K. AMIN: Will the hon:
Minister lay on the floor of the House
a statement with regard to the policy
of production and distribution for the
consideration of the House.

SHRI MOHAN DHARIA: This whele
scheme is before the Cabinet. Unless
and until it is cleared by the Cabinet,
it cannot come here, but as soon as
it is cleared, I shall come and make a
statement and give all information.

PROF, &. K. AMIN: So that we can
discuss it.

SHRI MOHAN DHARIA: 1 have no
objection, 1 would be very happy to
do that.

I was making a point how we can
estublish a link between the consumers
and the producers. This year, while
in Delhi, the prices of vegetable have
gone up to Rs, 4/- or Rs. 5/- per kg,
the prices in places beyond 10, 15 or 20
miles for such vegetables are hardly
Re. 1/- or so, Only ten days back. I
convened a meeting where the Chief
Executive Councillor, other Executive
Councillors of Delhi. Mayor of Delhi
and others were present and it has
been decided that the producers co-
operatives should immediately be
strengthened and we should open by
the end of September hundred centres
in Delhi, where it should be possible
for them fo bring their goods directly
and make available to the consumers,
so that the producers may get more
for their produce and the consumers
are able to get these things at reason-
able prices,

MR CHAIRMAN: Mr. Minister, you
may continue next time.

Now, we take up half-an-hour dis-
cussion. Shri Dawn,
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SHRI DINEN BHATTACHARYA.
She will not get the chance to reply.

MR, CHAIRMAN:
next time.

She will get it

SHRI P. RAJAGOPAL NAIDU: 1
am moving the resoluticn, Sir,

MR. CHAIRMAN: You cannot do it
like this. The earlier business has not
been completed. The Minister has to
continue his speech. Now we will
have the Half-an-Hour Discussion,

SHRI EDUARDO FALEIRO: You
have now said that his resolution
will not lapse, but will be taken up
the next day; but Direction 9A will
apply only if it is in the some session.
Will it come during this session?

MR. CHAIRMAN: It will come on
the last day of the session, Now we
will have the Half-an-Hour Discussion.
Mr. R. K, Dawn

17.35 hrs.

HALF.AN-HOUR. DISCUSSION

PROCUREMENT PRICES OF PADDY AND JUTE

*SHRI RAJ KRISHNA DAWN (Bur-
dwan): Mr. Chairman, Sir, in my Un-
starred Question No. 2188 dated 31st
July 1978 I had asked: “Whether the
prices .f the basic items required for
agriculture such as fertilizers, labour-
ers, chemicals, pesticides, oil cakes.
seeds, pump sets etc, and prices of
essential commodities required by the
farmers have increased manifold com-
pared to the prescribed procurement
price of paddy and jute”? In reply
to this the hon. Minister of Agriculture
and Irrigation had said: “During the
last 12 months prices of some inputs
mentioned by the hon, Member have
increased and those of some other re-
mained steady or declined.” Those
items whose prices have declined have
been given in the reply. It is seen
that price of lubricating oil has fallen,
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Lubricating oil is a item which is very
litfle used by the farmers. I do not
know whether the hon, Minister uses
lubricating oil in his car or not but
I can say that the prices of this item
has fallen only because it is extensive-
ly adulterated almost 50 per cent of
the supply is adulterated. The price
of fertilizers has been stated to have
fallen but the fall is to the extent of
1.4 per cent only. But, Sir, the black
marketeers have caused rise iu its
available price to the extent of almost
20 per cent. Where is the benefit to
the farmers? Ferlilizers are nol
readily available, at least in the case
of West Bengal I can confidently say
that any kinds of chemical fertilizers
are not available there, You say that
price of fertilizers have fallen but the
farmers just cannot get ferlilizers.
The fall in prices is totally inconsistent
with ils availabilily. Then it has been
staled that prices of insecticides/pesti-
cides have fallen to the extent of 0.7
percenl, But the prices of those in-
seclicides have fallen which are pro-
duced in the large multinational fac-
tecries. The adulterated chemicals that
are produced alt Sonapur in the 24-
Pargunas are going on unchecked, The
Government has not made any efforts
to prohibit its production or confiscate
the adulterated stuff. Through these
adulterated pesticides not only the pro-
duce is getling damaged, but it is alsc
harming the whole nation and the
Government is keeping its eyes closed
inspite of this fact being brought to
their notice several times. The hon,
Minister has said in that context that
they have opened a laboratory to see
that pesticides and chemicals are not
adulterated. They have allotted a sum
of Rs, 7-1/2 lakhs to the West Bengal
Government for this purpose this year,
to find out whether adulteration is
being done by the adulterators which
will be detected by this laboralory.
Sir, the hon, Minister in reply to a
question No, 1020 asked on 24th July
said, the question was: “Whether Gov-
ernment are aware of the black mar-
keling in fertilizers in West Bengal?"

*The original speech was delivered in Bengali,



